Annexure - 5&6
List of operational creditors (Employees) as on 9-Jan-24
Note: Claims of workmen and employees have been considered, verified and admitted in line with Regulation 19(4) of IBBI (Liquidation Process) Regulations, 2016
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1 [Workmen 380 81,82,752.00| 81,82,752.00|Unsecured No 0.07% 0
2 |Employees 18 76,86,545.00| 76,86,545.00(Unsecured No 0.06%
Total 1,58,69,297 | 1,58,69,297 0.13% 0 0 0 0




